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orrtctz or THE cuter METROPOLITAN MAGISTRATE = EAST n1sTiit.rt:T I
KARKARDOOMA COURTS . DELI-II § Q 4,,

ORDER
~ - In view of joint request received from Ms. Himanshi Tyagi Ld. MM (East) and Ms.Pui\ai‘~»)!ad_av Lcl M M ‘
~- 2 . . N F i i ' i i Sh(hast) harkardooma Courts regarding change oi duty as Duty MM for the month of October 2023, Dot;/{.i1"6'st~§i-g2ai(:igg\:S'\“"

no. G39/LlMM/EAST/KKD/DELI-II, 21.09.2023 is partially modified as under:- - ‘1
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:Ms. Pooja Yatlav Ld. MM 06.10.2023 Ms. Himanshi Tyagi, Ld. MM-03
R/o. F-227, Sector 9, New Vtjay Nagar, O7 10 2 23 R/o 9 — 235 A, Rai Nfigar, Sector 9 ,
lGltaziabad, U.P. 201009 ' ' O Ghiliflbfld .U'P
jtvts. Himanshi '1}/agi, Ld. MM os 21.10.2023 Ms. Pooja Yaclav Ld. MMS S 2
R/o 9 - 235 A, Raj Nagar, Sector 9 , Gharinbad

I .lJ.P . iGhaziabad, lJ.P. 201009

_ .-l
l

310.2023 R/o. F-227, Sector -9, New Viiay Nagtir, j

rr1;;z.ni. at-" ~-10 2 i 2- I . Ke e con trons lfl cnc ar No. 639/CMM/EAST/KKD/Delhi dated 21.09.2023. shall remain nchangetl.

(KADAMBARI AWASTI-II)
Chief Metropolitan Magistrate (East)

Karkardooma Courts, Delhi ,,.;._-;_~_____.___
Nu. -67l)-CIMM/EAST/KKD/Doilti Dated: 00.10.2023_~..r-'-:i"'<-=as '\~-, s ..fi;~
Copy lur information to: I ‘ M
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' '» 1 ,‘ s

The Registrar Gt-neral, High Court oi Delhi at New Delhi. . Jeff‘ 3.-$.45} V11‘-T __ ....----‘.3-ii? "'43
The Principal District 8t Sessions Judge (HQ,) and West, THC, Delhi. " D ._ _
The Principal District & Session Judge East. North-East. and Shahdara, Karkardooma Courts, Delhi. ..' _ -» "
The Principal District 8t Session Judge, New Delhi, Patiala llouse, New Delhi. if '
The Principal Distn'ct & Session Judge North, and North- West, Rohini, New Delhi. ' e Y '
The Principal District & Session Judge, South-West, Dwarka, New Delhi.

~_~_f 5.3 ‘.-.5 ..._..; ._-__f;. v\.‘;; '\-,-.
\.,_1,

t .,,
1\ ~ ~/fr’\~The Principal District & Session Judge South, and South-East, Saket, New Delhi. -~ .~_ ., -

The Principal District & Session Judge-cum-Special Judge, PC Act (CB1), Rouse Avenue, New Delhi. "S-'1 -. ""
The CMM, Central and West (Tis I-lazari), New Delhi (Pl-IC), North & North-West (Rohini), South- West (Dwarka), South h
& South-East (Salter). North-East and Shahdara, Karkardooma Courts, Delhi.
The Ld. Secretary, DLSA East. Karkardooma Courts, Delhi.
All the Ld. Metropolitan Magistrates, East District, Karkardooma Courts, Delhi.
The lncharge, District Courts Web-Site Cotntt1ittee.Ti‘s);la(ri Courts, Delhi.
The lncharge Computer Branch, Karkardooma Coons, Delhi. (uploading on Layers/Weh-Site).
Superintendent Admit. and Care Taking Branch, Karkardooma Courts, Delhi.
lncharge Pool Car, l\'arkardoom:i Courts, Delhi.
lncltarge Cash Branch, Karkardooma Courts, Delhi.
Director of prosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi.
Chief Public Prosecutor, Karkarrlooma Courts, East, Delhi.
The Commissioner ol Police, Delhi and DCP, East, Delhi.( Through Chowki lncharge I<KD,Delhi.)
The I G (Prison), Tihar Jail, Delhi! New Delhi.
The Secretaries, Bar Association, THC, PHC, KKD, Rohini, Dwarka & Saket Courts, Delhi.
Lock Up lnchatge, l<arkardooma, Delhi. /
information Center, Karkardooma Courts, Delhi.
Video (Yonlerence Room, Karkardooma Courts, Delhi.
For uploading on layers/Web-Site.
Oilice Order File.
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(KADAMBARI AWASTI-II)
Chief Metropolitan Magistrate (East)

Karltardooma Courts, Delhi


